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MESSAGE FROM RAJYA SABHA

SECRETARY : Sir, 1 have to report
the following message received from the
Secretary of Rajya Sabha : —

‘I am directed to inform the Lok Sabha
that the Rajya Sabha, at its sitting held on
Tuesday, the 11th March, 1969, adopted the
following motion in regard to the presen-
tation of the Report of the Joint Committce
of the Houses on the Contempt of Courts
Bill, 1968 :—-

“That the time appointed for the
presentation of the Report of the Joint
Committee of the Houses on the Bill to
define and limit the powers of certain
courts in punishing contempts of courts
and to regulate their procedure in relation
thereto be extended up to the last day
of the Sixty-ninth Session of the Rajya
Sabha.”

COMMITTEE ON PRIVATE MEN.BERS’
BILLS AND RESOLUTIONS

Forty-fifth Report

SHRI R. K. KHADILKAR (Khed)
1 beg to present the Forty-fifth Report of the
Commiittec on Private Members’ Bills and
Resolutions.

COMMITTEE ON PUBLIC
UNDERTAKINGS

Twenty-sixth Report

SHRI G. S. DHILLON (Taran
Taran) : 1 begto present the Twenty-
sixth Report of the Committee on Public
Undertakings on Trombay Unit of Fertiliser
Corporation of India Ltd—Paras in Section
11 of Audit Report (Commercial), 1968.

CONSTITUTION (TWENTY-SECOND
AMENDMENT) BILL

Report of Joint Commitce, Evidence
and Memoranda

SHRI SHANTILAL SHAH (Bombay-
North-West) : 1 beg to present the
Keport of the Joint Committee on the Bill
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Maiter under Rute 377 390
further to amend
India.

Sir, 1 beg to lay on the Table a copy of
the Evidence given before the Joint Commi-
ttee on the Bill further to amend the Con-
stitution of India.

I lay on the Table copies of Memor-
anda/Representations; Telegrams reccived by
the Joint Committee on the Bill further to
amend the Constitution of India.

the Constitution of

12.30 hrs.
MATTER UNDER RULE 377

Madhya Pradesh Governor’s Action
With Regard to Formation of Ministry
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